369 Js
(Interruptions)**

.MR. DEPUTY SPBAKER : ‘‘Refusal
to bovcott.. ... * what is this ?

SHRI AMAL DATTA : Let me explain.
Unless you allow us to explain how would

you koow ? e -

MR. DEPUTY SPEAKER : You come
to my Chamber, we will discuss it.

SHRI AMAL DATTA ; Why should I
come to your Chamber ? Your Chamber is
not the House
Adjournment Motion is not allowed, at
Jeast “one person would be allowed to
explain what is the Motion about,

DEPUTY SPEAKER : Your
“Refusal
Bengal to
is the

MR,
Motion itself is a confusing one.
- of the Left Front of West
boycott the TV and AIR™. What

refusal ? :
SHRI AMAL DATTA : Let me explain.

MR. DEPUTY SPEAKER : You come
to my Chamber and we will discuss it. Not
allowed. That is all.

(Interruptions)**

[Translation)

SHRI SHAMINDER SINGH
(Faridkot) : A person has sent a threaten-
ing letter to a very prominent and popular
citizen of India, asking him_ to leave the

City......(Interruptions)

[ English)-

MR. DEPUTY SPEAKER : You give
me notice. You give me in writing, I will
see.

(Interruptions)

MR. DEPUTY SPEAKER : Nothing
will go ou record. -

SHRI AJAY MUSHRAN (Jabalpur) :
I have given & notice upder Rule 377.
Crores of rupees worth of property has b:en
damsaged by hailstorne in my area.
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In Parliament even if an .

MR. DEPUTY SPEAKER : We will
see.

DR. DATTA SAMANT : (Bombay
South Central) : Without making an inquiry
16 QGovernment employees who are the
union leaders from Allahabad Accountant
General’s Office have boen......(Inferrup.
tions)

MR. DEPUTY SPEAKER : You give
it in dritipg, I will see. Now, Papers to
be laid.

12.05 brs.
PAPERS LAID ON THE TABLE

[Englsih]

Review and Annoal Report of National
Buildings Constraction Corporation Ltd.
New Delhi for 1985-86 and Annual
Administrative Report and Review on
DDA for 1985-86. . '

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRIMATI MOHSINA
KIDWALI) : [ beg to lay on the Table :

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section

) 619A of the Companies. Act,
1956 :

(i) Review by the Government
on the working of the
National Buildings Construc-

. tion Corporation Limited,
New Delhi, for the year
1985.86.

(ii) Aooual Report of  the
National Buildings Constru-
ction Corporation Limited,
New Delhi, for the year
1985-86 along with Audited
Accounts and the comments
of the Comptroller and
Auditor General thereon.

A statement (Hindi and REnglish
reasons for

(2)
. "vergions) showing

“_"Not recorded.

Papers Laid 370

1]



%

s

Popers Ladd . -

"delay in layieg the pspers men-

tioned at (1) above :

. [Paced in Library. See No, L.T.-3748/87)

.
-

9‘!

*

13)

() A copy of the Annual
administration Report (Hindi
and Boglish versions) of the
Delbi Development Autbority
for the year 1985-86 under

- section 26 of
Development Act, 1937,

(ii) A Statement (Hindi and
Boglish  versions) regarding
Review by the Government
on the workiog of the Delhi
Development  Authority for
the year 1985-86.

(4) A Statement (Hindi and English

versions) showing reasong for
delay in laying the papers men-
tioned at (3) above.

[Placed in Library. See No. LT-3749/87]

* Notificatlon under Employee's Provident
Funds and Miscellaneous Provisions Act.
1952 and under Industrial Disputes- Acts

ADnnal

Report of Employees' State

Insurance Corporatlon for 1985-86 and
Consolidated Annual Accounts of Emp-
loyee's Provident Fnnd organisation for
1985-86. :

THE MINISTER OF STATE OF THE

MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : I beg to Iay on the Table—

(1) A copy of the Bmployees' Family

Pension (Amendment) Scheme,
1986 (Hindi and English versions)
published in Notification No.
G.SR. 1042 in Gazette of India
dated the 26th November; 1986
under sub-section (2) of section
7 of the Employees’ Provident
Funds and Miscellaneous Provi-
sions Act, 1952.

[Placed in Library. See No. LT-3750/87]

(2) A copy of the Industrial Disputes

(Central) Amendment Rules, 1987
(Hindi and RBoglish versions)
publithed in Notification No,

the Delhi _

MARCH 2, 1987
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G.S.R, 116 in Gazette of India
dated the 2Ist February 1987
under sub-section (5) of Section
38 of the Industrial Disputes Act,
1947,

[Placed in Library. See No. LT-3751/87]

(3)

(4)

(i)' A copy of the Aooual Report
(Hindi and English versions)
of the Employees' State
Insurance Corporation for
the year 1985-86.

(i) A copy of the Annual
Accounts (Hindi and English
versions) of the Employees’
State Ensurance Corporation

for the year 1985-86
together with Audit Report
thereon,

Two statements (Hindi and English
versions) -showing- reasons for
delay in laying the papers men-
tioned at (3) above.

[Ptaced in Library. See No. LT-3752/87)

(5)

(6)

A copy of the Consolidated Annual
Accounts (Hindi and English
versions) of the Employees'
Provident Fund Organisation for
the year 1985-86 together with
Audit Report thereon.

A statement (Hiodi and English
versions) showing reasons for

delay in laying the papers men.
tioned at (5) above,

{Placed in Library. See No. LT-3753/87)

Annuoal Report and Review on Delbi Urban
Art Commission, Delhi for 1985-86.

(1)

- THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEBVELOPMENT
(SHRI DALBIR SINGH) : I beg to lay on
the Table—

A copy of the Apnual Report
(Hindi and Boglish versions) of the
Delbi - Urban  Art Commission,
Delhi, for the year 1985.86 undes
section 19 of* the Delli Urban
Art Commission Act, 19%3,
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(2) A copy of the Apnumal Accounts

+ . (Hindi and Roglish versions) of
the Delhi Urban Art Commission,
Delhi, for thé Year ¥985-86
together with Audit Report there-
on, under mt?.section (4) of
section 20 of the Delhi Urban Art
Commission Act, 1973,

ra
(3 A statement (Hindi and English
versions) regarding Review by the
Government .on the Audited
Atcounts of the Delhi Urban Art
Gommission, Delhi, for the year
1985-86.

[Placed in Library. See No. LT-3754/87] .

Report of CAG of India for 1985. Union
Government (Commercial)—Part IIi.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS.
TRY (PROF. K. K. TEWARY) : I beg to
lay on the Table a copy .of the Report
(Hindi and English versions) of the Comp-
troller and Auditor General of India for
the vyear 1985—Union Government
(Commercial)—Part III-——Audit Observa-
tions on Individual Topics, under article
151(1) of the Constitution.

[Placed in Library. See No. LT-3755/87]

Review and Annoal Report of Madhya
Pradesh State Agro-Industries Develop-
ment Corporation Ltd., Bhopal for
1979-80, Haryana Agro Industries corpo-
ration Ltd., Chandigarh for 1984-85, Tamil
Nadu Agro Industries Corporation Ltd.
Madras for 1983-84 etc.

THR MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS.
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : I beg to lay
on the Table— . _

(1) A copy each of the following
papers (Hindi and English
versions) under section 619A of
the Companies Act, 1956 :

(8) (i) Review of the Goverment on
the working of the-Madhya
Pradesh State Agro-Indus-
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tries Development Corpara~
tion Limited, Bhopal, for
the year 1979-80.

. (ii) Annual Report of the
Madbya Pradesh State Agro-
Industries Development
Corporation Limited, Bhopal,
for the year 1979-80, along
with Audited Accounts and
the comments of the Comp-
trollet and Auditor general
thereon.

[Placed in Library. See No. LT-3756/87)

(b) (i) Review by the (Government
‘on the working of the
Haryana Agro-Industries
Corporation Limited, Chandi-
garh, for the year 1984.88.

(i) Anoual Report of the
Haryana Agro-Industries
Corporation Limited, Chandi-
grah, for the year 1984-85
along with Audited Accounts
and the comments of the
Comptorller and  Auditor
General thprcon,

[Placed in Library. See No. LT-3757/87]

() (i) Review by the Government
on the working of the Tamil
Nadu Agro-Industries Corpo-
ration Limited, Madras, for
the year 1983.84.

(ii) Annual Report of the Tamil
Nadu Agro-Industries Corpo-
ration Limited, Madras, for
the year 1983-.84 along with
Audited Accounts and the

* comments of the Comptroller
and Auditor General there-

on.
fPlaced in Library. See No. LT-3758/87]
(2) Three Statements (Hindi and

Englith versions) showisg reasons
for delay in laying the papers
mentioped at (1) above.

[Placed in Library. See No. LT-3759/37)




